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CAUSE LIST OF DB BENCH FOR 27-JANUARY-2025 (MONDAY) - -
i
Frf L_Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 517/NAG/2016 2012-13 [D] SHRI GOVINDDAS GOVERDHAN DAGA
2 CO 15/NAG/2017 2012-13 [A] SHRI GOVINDAS GOVARDHAN DAGA

ITA 601/NAG/2016 2013-14 [A] SHRI GOOVINDDAS GOVARDHANDAS DAGA
TTA 614/NAG/2016 2013-14 [D] SHRI GOVINDDAS GOVERDHAN DAGA

ITA 389/NAG/2019 2011-12 [D] SHRI MUKESH CHAMPALAL MALVIYA

|

ITA 132/NAG/2021

2014-15 [A] MADHUSUDAN MAROTRAO MUDE

2016-17 OR———

[D] SHRI MADHUSUDAN M. MUDE

2009-10 [D] SMT. SEEMADEVI GUPTA

ITA 137/NAG/2021

8 ITA 107/NAG/2022

TTA 291/NAG/2022 2014-2015 | (D] M/S. BILT GRAPHIC PAPER PRODUCTS LTD.

ITA 292/NAG/2022 2015-2016 | [D] M/S. BILT GRAPHIC PAPER PRODUCTS LTD.

2016-2017 | [D] M/S. BILT GRAPHIC PAPER PRODUCTS LTD.

2020-21 [A] AJAY KUMAR VISHANDAS KAMNANI (HUF)

2014-15 [A] UNIVERSAL INDUSTRIAL EQUIPMENT AND TECHNICAL SERVICES PVT. LTD

2015-16 [A] UNIVERSAL INDUSTRIAL EQUIPMENT AND TECHNICAL SERVICES PVT. LTD.

2009-10 [A] GAYATRIDEVI HARGOVIND BAJA)

2009-10 [A] GAYATRIDEVI HARGOVIND BAJAJ

2019-20 [A] SANVIJAY ROLLING AND ENGINEERING LIMITED

2016-17

[A] BALWANT JICHKAR

[A] NITIN MADANLAL KHANDELWAL

[A] GAURISHANKAR SEWA SAMITI

2021-20222

ITA 102/NAG/2024 [A] AJTT GANU LEGAL HEIR OF LATE SHRIPAD GANGADHAR GANU

ITA 205/NAG/2024 2016-17 [D] AYODHYA COMMERCE PRIVATE LIMITED (E FILING)

TTA 289/NAG/2024 ‘ 2023-2024 | [A] ORIYA SAMAJ NAGPUR (EFILING)

ITA 290]NAG/202T‘ 2023-2024 | [A] ORIYA SAMAJ NAGPUR (EFILING)

ITA 319/NAG/2024 2015-16 [D] M/S TRISTER RETAIL CONCEPTS PRIVATE LIMITED S

ITA 323/NAG/2024 2016-17 [A] AYODHYA COMMERCE PRIVATE LIMITED (BY HAND)

ITA 387/NAG/2024

2015-16 [D] MS GONDWANA ENGINEERS LIMITED (EFILING)

ITA 389/NAG/2024

2016-17 [A] SALILKUMAR MAHUKARRAQ MAJGAONKAR (EFILING)

ITA 391/NAG/2024 [A] LATE BHIMANDAS LAHORIMAL KHATRI (EFILING)

TTA 393/NAG/2024 2018 [D] PIYUSH TUSHAR PARALIKAR (EFILING)

2015-16 [A] TRISTAR TRADELINKS PRIVATE LIMITED (EFILING)

ITA 399/NAG/2024

ITA 400/NAG/2024 2014-15 [A) TAISHREE AUTOWHEELS PRIVATE LIMITED (EFILING)

[A] SEVALAL INFRAWORK PRIVATE LIMITED (EFILING)

ITA 401/NAG/2024 2016-2017

ITA 477/NAG/2024 2014-15 [A] GEETADEVI BADRINARAYAN PANPALIYA (EFILING)

2018-19 [A] MADHUBAN URBAN CREDIT CO-OP SOCIETY LTD (BY HAND)

ITA 497/NAG/2024

[A] JAIN RAJENDRA PREMCHAND (EFILING)

ITA 523/NAG/2024

| Assistant Registra
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INCOME TAX APPELLATE TRIBUNAL, NAGPUR

CAUSE LIST OF SMC BENCH FOR 27-JANUARY-2025 (MONDAY)

Appeal Number Assmt. Year Assessee Name Remarks

ITA 88/NAG/2022 2015-16 [A] ABHISHEK GOLECHHA

2 ITA 329/NAG/2022 2014-2015 | [A] AYSHA SIDDIQUI

3 ITA 420/NAG/2023 2011-12 [A) ABC REALTY PRIVATE LIMITED

4 ITA 41/NAG/2024 2015 [D] JANARDAN SHYAM BIHARI SINGH |
_S ITA BO/NAG/2024 2013-14 [A] DEEPA EDUCATION SQCIETY

6 ITA 154/NAG/2024 2017-18 [A] ROSHAN DIWAKARRAO DHORE (E FILING)

PR ——

7 ITA 162/NAG/2024 AY 2020-21 | [A] VNIT KARMACHARI SAHAKARI PAT SANSTHA (E FILING)

[A] DATTA MEGHE INSTITUTE OF HIGHER EDUCATION AND RESEARCH NAGPUR (E
FILING)

9 ITA 199/NAG/2024 2013-2014 | [A] PRAKASH INGOLE (E FILING)

8 ITA 172/NAG/2024 2021-22

10 ITA 200/NAG/2024 2014-2015 | [A] PRAKASH INGOLE (E FILING)

| 11 ITA 202/NAG/2024 AY. 2017-18 | [A] TIRUPATL MINERALS AND INDUSTRIES (E FILING)

12 ITA 203/NAG/2024 A.Y. 2019-20 | [A] TIRUPATI MINERALS AND INDUSTRIES (E FILING)

13 ITA 204/NAG/2024 AY. 2020-21 | [A] TIRUPATI MINERALS AND INDUSTRIES (E FILING)

14 ITA 207/NAG/2024 2017-18 [A] VANITA DILIPRAO DEHANKAR (E FILING)

15 ITA 209/NAG/2024 2017-18 [A] MOHAMMAD ISMAIL HAJI SHEIKH ABDULLAH (BY HAND)

16 ITA 214/NAG/2024 2011 - 2012 | [A] SACHIN GOVIND KULKARNI (E FILING)

17 ITA 215/NAG/2024 2012 - 2013 | [A] SACHIN GOVIND KULKARNI (E FILING)

18 ITA 216/NAG/2024 2013 - 2014 | [A] SACHIN GOVIND KULKARNI (E FILING)

19 ITA 217/NAG/2024 2018-19 [A] KIRAN ANIL GOTHI (BY HAND)

20 ITA 218/NAG/2024 2018-2019 | [A] GIMATEX KAMGAR KARMACHARI PAT SANSTHA (E FILING) T

21 ITA 219/NAG/2024 2013-14 [A] VIDHI MINERALS AND ALLOYS PRIVATE LIMITED (E FILING)
22 ITA 221/NAG/2024 2013-14 [A] SHRI AMIT ARVIND BANDE (E FILING)
23 ITA 222/NAG/2024 2011-12 [A] AJIT GANU LEGAL HEIR OF LATE SHRIPAD GANGADHAR GANU (BY HAND)

24 ITA 233/NAG/2024 AY 2010-11 | [A] MINAKSHI SATISH NIMODIA (EFILING)
[A] LATE JANKIDEVI NANDLAL JATSWAL THROUGH LEGAL HEIR SHRI AMIT

25 | ITA 238/NAG/2024 2015-16  |\OHANLAL JAISWAL (BY HAND)

26 | ITA 239/NAG/2024 2017-18 | [A] MANOJ KUMAR VISHANDAS KAMNANI (BY HAND)
27 | ITA 335/NAG/2024 2015-16 | [A] PURUSHOTTAM RAMRAO KALE HUF (EFILING)

28 | ITA 352/NAG/2024 2014-15 | [A] VIVEK PRAKASH WANKHEDE (EFILING)

29 | ITA 353/NAG/2024 2017-18 | [A] HARISH AGRAWAL (EFILING)

30 | ITA 358/NAG/2024 2013-14 | [A] KRISHNA LAXMANRAO GABHANE (EFILING)

31 | ITA 436/NAG/2024 2017-18 | [A] PANKAJ BHAURAO CHUDE (EFILING)

32 ITA 441/NAG/2024 2005-2006 | [A] SNNEHASHILP CONSTRUCTIONS (SMC)

33 | ITA 453/NAG/2024 2018-19 | [A] DEEPA RAJIVNAYAN BAJAJ (EFILING)
34 | ITA 454/NAG/2024 2014-15 | [A] TAPSHI SAMIRAN CHHATTERJEE (EFILING)
35 | ITA 456/NAG/2024 2014-15 | [D] JAYPEE ENTERPRISES (EFILING)
36 | ITA 459/NAG/2024 2018-19 | [A] NURUDDIN ALIHUSAIN SURATWALA (EFILING)
37 | ITA462/NAG/2024 2014-15 | [A] M/S MONOPOLY CARRIERS & CARGO PVT. LTD. (BY HAND)

(facte

i Qﬂ( Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, NAGPUR

CAUSE LIST OF DB BENCH FOR 28-JANUARY-2025 (TUESDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 109/NAG/2019 2014-15 | [D] SHRI SANJAY GAURISHANKAR AGRAWAL
2 | ITA368/NAG/2022 | 2011-12 |[A] FATTESING PUNAJI DHABRE
| 3 ITA 210/NAG/2023 2017-18 | [A] SANJAY GULABCHAND GUPTA
4 | ITA287/NAG/2023 | 2016-17 |[A] MOONLIGHT STUDIO
5 ITA 344/NAG/2023 2017-18 | [A] SHAILESH CHAMPAKLAL VAKHARIA
6 ITA 54/NAG/2024 2019-20 | [A] DINSHAWS DAIRY FOOD PRIVATE LIMITED
7 | ITA377/NAG/2024 | 2018-19 |[D] PADMAKAR KRUSHNAJI WARBHE (EFILING)
8 CO 5/NAG/2024 2018-19 | [A] PADMAKAR KRUSHNAJI WARBHE (EFILING)
9 ITA 101/NAG/2024 | 2021-22 |[D] ANIL VASANTRAQ DESHMUKH
1 10 ; ITA 104/NAG/2024 2017-18 | [A] SHRINIWAS NARAYAN GADGONIWAR
1| A 99/NAG/2024 2017-18 | [D] THE WARDHA DISTRICT CENTRAL COOPERATIVE BANK LTD
12 | ITA 388/NAG/2024 | 2015-16 |[A] SACCHANAND HIRALAL LALWANI (BY HAND)
13 | ITA 408/NAG/2024 2022-23 (E;][Lp[ilESNA SAMAJIK SANSKRITIK BAHUDDESHIYA SHIKSHAN SANSTHA
14 | ITA 460/NAG/2024 | 2021-22 |[A] OSHIAN REALTORS INDIA PRIVATE LIMITED (BY HAND)
" i5 ITA SM"I-O:’_I\_I_A-G/2024 2016-17 | [A] RAKESH PREMNARAYAN SHARMA (BY HAND)
16 | ITA 573/NAG/2024 2018-19 [D] SANT SHANKAR MAHARAJ AASHRAM (EFILING)
17 | ITA 574/NAG/2024 | 2016-17 |[A] PRIYANKA NITIN CHANDAWAR (EFILING)
18 | ITA 575/NAG/2024 2013-14 : [A] SARASWATI VIDYALAYA & JR COLLEGE (BY HAND)
7 ;9 WI;FIS;QNAG/ZOM 2014-15 ;r [D] DATAMATIC SYSTEM PVT, LTD (EFILING)
20 : ITA 577/NAG/2024 2015 [D] DATAMATIC SYSTEM PVT. LTD. (EFILING)
21| A 579/NAG/2024 2013 [D] DATAMATIC SYSTEM PVT. LTD. (EFILING)
L22 A 581/NAG/2024 | 2014-15 | [A] DATTU SAMPAT VANKHEDE (BY HAND)
;3 ITA 582/NAG/2024 | 2022-23 | [A] MADHAV GANDHE FOUNDATION (EFILING)
24 | ITA 584/NAG/2024 = 2025-26 |[A] SHRI SIDDHESHWAR SHIV MANDIR TRUST (EFILING)
25 | ITA 585/NAG/2024 2016-17 | [A] ASHISH TARUNKUMAR DOSHI (BY HAND)
26 | ITA588/NAG/2024 | 2021-22 |[A] TIU CONSULTING PRIVATE LIMITED (EFILING)
727 ] ITA 590/NAG/2024 2014-15 | [A] KISHOR CHANDRAKANT GURAV (EFILING)
28 1 ITA 592/NAG/2024 2022-23 | [A] AACHARYA SHRI RUSHIRAJBABA PRATISTHAN (BY HAND)
29 ] ITA 593/NAG/2024 2015-16 | [A] ANURADHA PRAVIN POTE (BY HAND)
30 | ITA 596/NAG/2024 2022-23 | [A] AMAN NARENDRAKUMAR AGRAWAL (EFILING)
' ;1 [TA508/NAG/2024 |  2008-10 N[QL mﬁlxyr\épgss;u\&saolﬂgu YOGIRAJ VASANTRAO GOPALRAQ GHONGE
32 : ITA 600/NAG/2024 | 2016-17 | [A] ABHITABH BIHARI MESHRAM (BY HAND)
Q_tr( Assistant Registrar
16-Jan-2025
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INCOME TAX APPELLATE TRIBUNAL, NAGPUR

CAUSE LIST OF SMC BENCH FOR 28-JANUARY-2025 (TUESDAY)

Appeal Number A::':rt' Assessee Name Remarks
1 | ITA 19/NAG/2024 2015-16 S[AAp]; SOTIT-IE')ANGI_\IDCE FACTORY BHANDARA KARAMCHARI SAHAKARI PAT
2 | ITA 42/NAG/2024 | 2017-2018 | [A] REACKON CONCRETES PRIVATE LIMITED
3 | ITA 44/NAG/2024 | 2017-18 |[A] NKT TANSTRUCTURAL
4 | ITA 100/NAG/2024 | 2007-2008 | [A] GEC INFRASTRUCTURE CO.
5 | ITA 374/NAG/2024 | 2016-17 | [A] M/S ASHWINKUMAR KAILASHCHAND BAJORIYA (BY HAND)
| 6 | ITA 414/NAG/2024 | 2011-12 | [A] NARAYAN MAHADEORAO DHAWANE (EFILING)
7 | ITA 571/NAG/2024 | 2018-19 S[:ASDT!SE?EF'II'G_’;JGKT Z P SHIKSHAK VA KARMCHARI SAHKARI PAT
8 | ITA 578/NAG/2024 | 2017-18 | [A] DINESH EKNATH KUMBHARE (FILING)
9 | ITA 580/NAG/2024 | 2013-14 |[[A] ARUN PANDURANG ADHALE (EFILING)
10 | ITA 583/NAG/2024 | 2015-16 |[A] VOLGA SANJAY THAKAR (BY HAND)
.‘ 11 | ITA 586/NAG/2024 | 2017-18 | [A] NANA AATMARAMSA UJWANE (EFILING)
12 | ITA 587/NAG/2024 | 2021-22 | [A] RAMESH HARISHANKAR TIWARI (EFILING)
13 | ITA 589/NAG/2024 | 2020-21 | [A] RUSIBRAI RAJENDRA SURANA (EFILING)
14 | ITA 591/NAG/2024 | 2014-15 | [A] JAYESH RAMPAL SHAHU (BY HAND)
15 | ITA 594/NAG/2024 | 2020-21 | [A] NILESH KIRAN DHOTE (EFILING)
16 | ITA 595/NAG/2024 | 2017-18 hgi%?:g?lr-i?g;?Ll\lla(gRAMlN BIGAR SHETI SAHAKARI PAT SANSTHA
17 | ITA 597/NAG/2024 | 2018-2019 | [A] SANTAJI COOPERATIVE SOCIETY MARYADIT (EFILING)
18 | ITA 599/NAG/2024 | 2013-14 (I:E;:\:]Igﬁg;\NJABRAO NAGRI SAHAKARI PAT SANSTHA MARYADIT
19 | ITA 86/NAG/2024 | 2018-19 |[A] SUSHMA SINGHAL
20 | ITA 334/NAG/2024 | 2015-16 |[A] AMOGH GAJANAN SAWANT (EFILING)

G'( Assistant Registrar
16-Jan-2025|
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INCOME TAX APPELLATE TRIBUNAL, NAGPUR

i ;
1 CAUSE LIST OF DB BENCH FOR 29-JANUARY-2025 (WEDNESDAY)
|

Assmt.
Year

1 | ITA 407/NAG/2024 | 2011-12 | [A] INFOSPECTRUM INDIA PRIVATE LIMITED (EFILING)

Assessee Name Remarks

Srl | Appeal Number

2 | ITA 502/NAG/2024 | 2023-24 | [A] THE JAYASWAL BASANT LALL SHAW FAMILY TRUST (EFILING)

3 | ITA 280/NAG/2023 | 2017-18 |[D] OM SHIVAM BUILDCON PRIVATE LIMITED

4 | ITA 282/NAG/2023 | 2017-18 |[D] OM SHIVAM BUILDCON PRIVATE LIMITED

5 | ITA 283/NAG/2023 | 2008-09 | [A] SHRI SAI SHIKSHAN SANTHA

6 | ITA 206/NAG/2024 | 2023-24 | [A] BHARTIYA SADVICHAR PRASARAK MANDAL (E FILING)

7 | ITA 208/NAG/2024 NA [A] SHRIDHAR PACHGHARE GURUJI DNYAN PRABODHINI (E FILING)

[A] GEETA KRUSHNA MAHILA URBAN CREDIT CO OP SOC LIMITED
NAGPUR (EFILING)

9 | ITA 234/NAG/2024 | 2013-14 | [A] PURUSHOTTAM NARAYANRAO JADHAO (EFILING)

8 | ITA 246/NAG/2024 | 2017-18

10 | ITA 256/NAG/2024 2013 [D] SUMEET RAMESHCHANDRA BAJORIYA (EFILING)

11 | ITA 257/NAG/2024 | 2013-14 | [A] SUMEDH SOPANRAQ MANWAR (EFILING)

12 | ITA 258/NAG/2024 | 2014-15 | [A] SUMEDH SOPANRAO MANWAR (EFILING)

13 | ITA 259/NAG/2024 | 2015-16 |[A] SUMEDH SOPANRAC MANWAR (EFILING)

14 | ITA 260/NAG/2024 | 2016-17 |[A] SUMEDH SOPANRAO MANWAR (EFILING)

| 15 | ITA 261/NAG/2024 | 2017-18 |[A] SUMEDH SOPANRAO MANWAR (EFILING)

16 | ITA 262/NAG/2024 | 2013-14 |[A] AMARLAL THAVARDAS PANJWANI (EFILING)

17 | ITA 263/NAG/2024 | 2017-18 |[A] POLICE KARMACHARI SAHAKARI PAT SANSTHA GONDIA (EFILING)

[A] MEDICAL COLLEGE AND HOSPITAL EMPLOYEES CREDIT
COOPERATIVE SOCIETY (EFILING)

19 | ITA 272/NAG/2024 | 2013-14 |[A] MOHAN PITALE (HUF) (EFILING)

18 | ITA 271/NAG/2024 | 2017-18

20 | ITA 273/NAG/2024 | 2014-15 | [A] MOHAN PITALE (HUF) (EFILING)

21 | ITA 327/NAG/2024 | 2011-12 | [D] PRABHA NITIN KHANDELWAL (EFILING)

22 | ITA 341/NAG/2024 | 2011-2012 | [A] G. G. DANDEKAR PROPERTIES LIMITED (EFILING)

| 23 | ITA 342/NAG/2024 | 2013-2014 | [A] G. G. DANDEKAR PROPERTIES LIMITED (EFILING)

24 | ITA 385/NAG/2024 | 2018-19 | [A] AKSHAY GAJANAN SURYAWANSHI DESHMUKH (EFILING)

| 25 | ITA 452/NAG/2024 | 2017-18 | [A] ANAND AND MANDAL ASSOCIATES (EFILING)

26 | ITA 466/NAG/2024 | 2018-19 |[A] UDAY MAHILA SEVA SANSTHA (BY HAND)

Gov Assista%ar

16-Jan-2025|
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INCOME TAX APPELLATE TRIBUNAL, NAGPUR

CAUSE LIST OF SMC BENCH FOR 29-JANUARY-2025 (WEDNESDAY)

Srl | Appeal Number X Ai::'rt' Assessee Name Remarks
| 1 | ITA 295/NAG/2024 | 2015-16 |[A] SACHIN SHRINIWAS SARDA (BY HAND)
Ir_ -
" assistant Registrar

16-Jan-2025
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INCOME TAX APPELLATE TRIBUNAL, NAGPUR

CAUSE LIST OF DB BENCH FOR 30-JANUARY-2025 (THURSDAY)

Assmt.

Yeur Assessee Name Remarks

Srl | Appeal Number

1 | ITA 463/NAG/2024 | 2018-19 | [A] LATE PADMADEVI R MALOO FOUNDATION AMRAVATI (EFILING)

2 | ITA 87/NAG/2019 | 2010-11 |[D] M/S RAMSONS INSDUSTRIES LIMITED

3 | ITA 88/NAG/2019 | 2016-17 |[D] M/S RAMSONS INSDUSTRIES LIMITED

| 4 | ITA312/NAG/2023 | 2013-14 |[D] RAMSONS STEEL PVT LTD

5 CO 1/NAG/2024 2013-14 | [A] RAMSONS STEEL PVT LTD

6 | ITA45/NAG/2016 | 2011-12 |[A] AVANTHA HOLDINGS LIMITED

7 | ITA 354/NAG/2023 | 2012-13 | [D] AVANTHA HOLDINGS LIMITED

8 | ITA 248/NAG/2016 | 2011-12 |[D] M/S AVANTHA HOLDINGS LTD.

9 | ITA 100/NAG/2019 | 2016-17 | [D] SHRI RAJESH R SARDA

10 | ITA 128/NAG/2018 | 2013-2014 | [D] SHRI RAJESH R SARDA

11 | ITA 44/NAG/2022 | 2015-16 |[A] RAJESH SARDA

12 | ITA 89/NAG/2019 | 2014-15 |[D] SHRI RAMSWARUP S SARDA

| 13 | ITA 309/NAG/2019 | 2010-11 | [D] M/S SHEIL MRCENTILE PVT.LTD.

14 | ITA 314/NAG/2019 | 2011-12 |[D] M/S JAIN SPICE FOODS PRIVATE LIMITED

15 | ITA 324/NAG/2019 | 2010-11 | [D] M/S VAISHALI REALITIES PRIVATE LIMITED

16 | ITA 325/NAG/2019 | 2011-12 | [D] M/S SHEETAL INFOTECH PRIVATE LIMITED

17 | ITA 38/NAG/2020 | 2015-16 |[D] M/S VIDARBHA CRICKET ASSOCIATION

18 | ITA 39/NAG/2020 | 2016-17 |[D] M/S VIDARBHA CRICKET ASSOCIATION

19 | ITA 71/NAG/2020 | 2016-17 |[D] M/S WESTERN COALFIELDS LIMITED

20 | ITA 131/NAG/2023 | 2013-14 |[A] M/S. WESTERN COALFILEDS LTD. NAGPUR

21 | ITA 90/NAG/2022 | 2014-15 |[D] M/S. FUELCO COAL INDIA LTD.

| 22 | ITA 376/NAG/2024 | 2013-14 |[A] GOPAL PURUSHOTTAM VEGAD (EFILING)

23 | ITA 404/NAG/2024 | 2011-12 |[A] JUGDUMBEY MERCANTILE PRIVATE LIMITED (BY HAND)

(Y Assistant Registrar
16-Jan-2025
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INCOME TAX APPELLATE TRIBUNAL, NAGPUR
CAUSE LIST OF SMC BENCH FOR 30-JANUARY-2025 (THURSDAY)
Srl | Appeal Number A:: :‘rt' Assessee Name Remarks
1 | ITA 407/NAG/2023 | 2014-15 C[g] SHRI SHAMLAL SHIVANDAS RAJPAL PROP M.S HIRALAL TRADING
2 | ITA 150/NAG/2024 | 2017-2018 | [A] RAMESHKUMAR PARASDAS (E FILING)
3 | ITA 293/NAG/2024 | 2017-18 |[A] BHARATIYA BAROOD UDHYOG (EFILING)
@ Assistant Registrar
L 16-Jan-2025




